Central Administrative Tr
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Mew Delhi this the 5th day of February, 2001

Hon’ble Mr. M. P. 3ingh, Member (&)
Hon’ble Mr. Shanker Raju, Member (J)

undl, Principal Bench

Mrs. angela Fabian,

Wi o M. Fabian Ehkka,

MHoNo.&-45 3, DDA Flats, .

Munirka, MHew Delhi. : - Applicant
P PRy oo Lon o

b

The Mediocal Sube ii’ll..i?::lidr'-_’:i’lf.,,,
Satdairiung Hospital,
st D‘E:‘Lb'(i 21 Respondan
By advosate @ Shri S.K. Guptal
RDER _(ORAL ).
Hon’ble Hr. M.P. Singh. HMember (A) :

CHone  is present for the apiplicant ewven on
seoond  call, we proceed to dispose of the pressnt
in terms of the Rule 15 of CAT (Frocesdure) Rules
in absence of the applicant’s counsel.

2. Mesrd lsarned counsel for the raspondants .
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Union of India Through its
secraetary, Shril A.R. Nanda,

Ministry of Hsalth & Famlly Waelfare,
Mirman Bhawan,
Hew Dalhi.

Rl o g I vty
i DL Agdarwal

[ - "
The Director General of Health Services,

Hirman Bhawan _.,
i Dalhi.

[vn PR . S [ T T |
Gir. Jagdish i AEA,
4] beloly

Q8 Mo 2904/19%7 given the following dirsctions: -

"7, However, having regard to the provisions of
Section Z1(2)(a8) of the saministrative Tribunals
At 1285, and the obssrvations of the Horn b le

ems Court in the order dated 2201001997, the
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the applicant for payvmnent of arresars of
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